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Import of Duty-free Paper
442. SHR1 ISHWAR CHAUDHRY:

SHRI SURFENDRA JHA
SUMAN:

SHRI JANARDHANA POOJARI:

Will the Minister of INDUSTRY be
pleased to state:

\a) whether Government have studied
the gap between demand and production
of papers yearly;

\b) whether Government feel and
this shortage could be overcome by
importing duty free paper directly to
create a large buffer stock ; and

(c¢) whether Government propose to
permit publishers to import paper on
actual users licences?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
to (c): By and large the domestic produc-
tion has heen adequate to meet the de-
mand of common varicties of paper and
paper board in the past and it was neces-

sary to resort to import only in respect of .

specialitz paper such as electrical insulation
paper, filter paper etc. During the cur-
rent year, however, there has been some

imbalance between the demand for and
supply of paper due to the fact that de-
mand has gone up sharply as a result of
general improvement in economic condi-
tions, the programme of adult educativn
and universal literacy programmes. Go-
vernment thercfore, proposes to import
paper to meet the shortfall. It is doubtful
whether imports by individual actual users
would help the publishirg indusuy, as it
is difficult to procure imported paper
receipt on the basis of bulk orders.

Shortage of Wool

443. SHRI CHHATRA BAHADUR
CHHETRI: Will the Minister of .IN-
DUSTRY be pleased to state:

{a) whether Government are aware that
there is an acute shortage of wool in the
country; and

(b) what steps Government are taking
to provide wool to the weavers?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
No, Sir. There is no such acute shortage
of Woel. With ban on export cn indige-
nous wool of above 4os quality and im-
port of raw wool having bkeen placed
under OGL, the question of shertage of
wool does not arise.
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(b) Weavers are concerned with wool-
len yarn and not wool. In view of reply
to (a) above, the question of making
special arrangements for providing wool
to the weavers does not arise,
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Irregalarities in working of Rajneesh
Foundation

445. SHRI SHYAM  SUNDAR
GUPTA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government have received
reports that there have been irregularitics
in the working of Rajneesh Foundations
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(b) whether Government propose to
ngpomt a Commission to inquire into
the working of this Ashram;

(c) if not, the reasons thereof; an&

(d) where the activities of this Ashram
are prejudicial to the public morals and
affecting civil life ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
E)SHRI DHANIK LAL MANDAL): (a)

n the basis of audit reports for the
years ending 31st December, 1977, which
reportedly disclose a number of irregula-
rities including large amount of expendi-
turc ncurred without maintaining vou-
chers, keeping large cash balances on
hand, payments of commission on sale of
Looks against the principle of law of
trusts, failure on the part of the trustess
to keep proper records for donations
received locally, ctc.,"the Assistant Charity
Commissioner ordered an inquiry on 5-6-
1979 under scction 41-B of the Bombay
Public Trusts Act, 1950 to ascertain facts
regarding these alleged irregularities as
also whether activities of the disciples and
followers of Acharya Rajneesh and of the
Ragncah Fouddat'on are prejudicial to
public morals or public interest affect'ng
the civic lif:: in Pune city.

(b) and (c). Inreply to a letter from
Ma Yoga Laxmi of the Rajneesh Founda-
tion the Prime Minister informed her that
in view of what has appeared in the
press ahout the activities of the Rajneesh
Ashram in Pune and the views expressed
thereon in Parliament and clsewhere, a
Commission of Inquiry may be an ap-
propriate body to go into the activities
of the Ashram. The Government can
consider the matter further if Shri Raj-
neesh himself writes to the Prime. Minister
that he would like this to be done.

(d) Some photographs and reports about
the “activities of the Ashram have been
published in the Press. According to in-
formation available, some T. V. films about
the activities of the Ashram were pre-
pared by fore'gners whithout getting the
necessary permission. It is true that these
photographs and reports have been criti-
cised by many as vitiating the concept
and norms of Indian culture and religious
precepts. This aspect is covered in the
inquiry ordered by the Assistant Charity
Commissioner, Pune, as mentioned in re-
ply to part (a) of the question.

Fulfilment of Supﬂy obligation by
Paper Mills

446. SHRIRUDOLPH RODRIGUES:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Paper Mills fulfilled their
.upp}y obligations to Government; an





